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From,

District Magistrate
Kanpur Dehat

To,
The Registrar,
National Green Tribunal,

Principal Bench,
New Delhi.

Email ID:- judicial-ngt@gov.in
Sub: Action Taken Report of joint committee in compliance of the order dated

15.01.2024 passed by the Hon’ble National Green Tribunal, New Delhi in

Original Application No. 285/2023 In Re:Meghraj Singh Vs State of Uttar
Pradesh &Ors.

Sir,

That in compliance to the order dated 15.01.2024 passed by the Hon’ble
National Green Tribunal, New Delhi in Original Application No. 285/2923 In Re:
Meghraj Singh Vs State of Uttar Pradesh & Ors. The Action Taken Report/
Response is enclosed herewith

It is requested that the Action taken Report/Responsc may be presented before
the Hon'ble Tribunal for kind consideration. '

Yours Sincerely

e
(Alok Singh)

District Magistrate

Kanpur Dehat
Copy to:-

1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2. Director, Fisheries Department, U.P,

District Magistrate
Kanpui Dehat
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Action Tiazaeport

PLACED BEFORE HON’BLE NATIONAL GREEN TRIBUNAL (NGT),
NEW DELHI
0.A.NO. 285/2023

IN THE MATTER OF MEGHRAJ SINGH Vs STATE GF U.P. &Ors.

1. BACKGROUND

The Hon’ble National Green Tribunal Principal Bench vide its order dated 19.04.2023 has
mentioned about Grievance of the applicant against disappearance of 1095 ponds in Kanpur
Dehat, Uttar Pradesh. The applicant has stated that survey of ponds was conducted in 2011-

12 for fisheries and in that survey 1975 ponds were found suitable for fisheries but hundreds
of ponds were encroached.

In compliance of directions pronounced by Hon'ble NGT Delhi in OA No- 285/2023 Megh
Raj Singh Vs State of Uttar Pradesh work is under process as per powers designated to
authorities of the district. The works related to demarcation, geo-tagging, fishery
development, water quality monitoring, identification of permanent and temporary

encroachment and removal of permanent encroachment as per law and temporary
encroachment 100% is being done.

1. No of ponds identified with Jal Kumbhi — 118 Nos.

Removal of invasive species (Specifically Jal Kumbhi English Name — Water Hyacinth) from
the ponds is in process by district administration.

2. The district administration had separately identified and acted on temporary
encroachment of the ponds of the district in Kanpur Dehat and removal of temporary
encroachment is completed. The illustration of identification of temporary encroachment

identified and number of ponds acted with removal of temporary encroachment is elaborated
as below:

3. Notices are issued to encroachment holders under the said rule by the district

authorities and as per procedure given under Uttar Pradesh Revenue Code-2006 removal of

encroachment will be done from the listed permanent encroachment identified under Section-
67 of State Revenue Code 2006.

That it is submitted that UPPCB has taken following steps:-

UPPCB has done sampling of identified water bodies and these samples were found not
meeting the prescribed standards. These sampling reports were ceat to DPRO Kaupur Dehat
for necessary further action for tapping of sewage drains entering ponds from the houses or
localities situated in vicinity of pond and explore alternative possible treatment prospects
followed by native and best available treatment technologies such as phytoreraediation or
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biochemical treatment. It was also suggested for diversion of sewage from ponds vide letter
no. 215/SA/R-166/2024 dated 03.01.2024.

In compliance of above Jila Panchayat Raj Officer (DPRO) Kanpur Dehat has informed vide
his letter dated 07.03.2024 that as per New Gray Water Management Scheme survey &
monitoring of 30 village Panchayats are completed. Under this scheme gray water will be

diverted to community soak pits and arrangements will be made for ground water recharge of
the village panchayats.

The scheme is released by Government of Uttar Pradesh under “Nagariya jheel/Talab/Pokhar

Sanrakshan Yojna” where government of Uttar Pradesh had-sanctioned budgets to districts
for this dedicated purpose.

This will lead to improvement of water quality of ponds, avoid contamination of ponds as
well as recharge of ground water and its strata management.

The above response is being filed for the kind perusal and consideration of this Hon'ble
Tribunal.

M 0.4 . )
\2-y M @% %{ﬂa{w” \
R.O. CE. ADM (B

UPPCB Fishery Department

*Kanpur Dehat
Kanpur Dehat Kanpur Dehat
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